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Will the Minister of FINANCE be pleased to state:

(a) whether the Government of Maharashtra has requested the Union Government to do away with the discriminatory rate of interest
being charged on borrowing from the National Savings Fund; 

(b) if so, the amount of borrowings outstanding against the State Government and the nature and extent of the discriminatory rate of
interest in question, vis-Ã -vis the interest rates payable by Central and other State Governments on such borrowings; and 

(c) the decision taken on the State Government's request?

Answer
MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM) 

(a) No, Sir. No request regarding rate of interest on the special securities, issued to the National Small Savings Fund (NSSF) against
the share of net small savings collections, appears to have been received from the State Government of Maharashtra. 

(b) & (c) Do not arise. 
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